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Shri S. M. Banerjee: The hon. 
Jrfinister has stated that the officers 
against whom allegations had been 
made have been transferred. I want 
to know the circumstances under 
which those officers could not be sus
pended. Is it a fact that they are 
prejudicing the enquiry because of 
non-suspension? 

Mr. Speaker: Is the enquiry being 
prejudiced on account of non-suspen
.ion? 

Shrl Y. B. Chavan: No, Sir; it is 
not. 

Shri Rameshwar Tantia: The 
enquiry committee was formed on the· 
21st January, one and a half months 
ago. May I know how much time it 
will take more to get their report and 
whether the members of the enquiry 
committee will go to NEFA, if neces
sary? 

Shrl Y. B. Chavan: The people who 
are making the investigation are all 
in that area itself. Of course, it is 
very difficult for me to indicate the 
time. (Interruptions). 

Shri Tyagi: On a point of order, 
Sir. I would like to know which of 
the Ministers is responsible for Tusker. 
Is it the President of that committee, 
namely, the hon. Prime Minister or 
the han. Defence· MInister? 

Mr. Speaker: There il no point of 
order In this. 

Manufacture of Automatic WeaJlOlllll 

+ 
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Shri S. M. Banerjee: 
Shri Hari Vl!Jmu Kamath: 

-zu Shri Rameshwaranand: 
• Shri Bibbutl MIshra: 
I Shrt G. Mobanty: 
l Shri Mallick: 

Will the Minister of Defence be 
pleased to state: 

(a) whether automatic weaponl are 
being manufactured in ordnance 
factories; 

(b) if so, to what extent; and 

(c) whether steps are being taken 
to reach a state of self-sufficiency? 

The Minister 01 Defence Production 
In the Ministry 01 Delence (Sbrt 
Baghuramaiab): (a) to ec). The 
manufacture of the automatic rifles 
has been established in the Ordnance 
Factories. Steps are being taken to 
reach a rate of production which will 
give the Services their requirements. 

Shri S. M. Banerjee: May I know 
whether these automatic weapons are 
being manufactured with the help oj 
some foreign experts and if so, which 
are those countries? 

Shri Raghuramaiah: They are being 
manufactured in our ordnance factorie. 
by our own officers and workers. 

Shrl S. M. Banerjee: May I know 
whether there is any truth in the fac' 
that some kinds of arms and ammuni~ 
tion are likely to be manufactured by 
the private sector and if so, whether 
this is in conformity with our policy 
in regard to defence? 

Shri Raghuramalah: In view of the 
emergency, the Ministry of Defence 
and Economic Coordination are seized 
of this matter. 

Shrl Hari Vishnu Kamatb: May I 
know what are the reasons for not 
arranging for the manufacture of such 
automatic weapons earlier? Was it 
due to ignorance of modern warfare 
or was it due to our poor Intelligence 
of Chinese war preparations or wal 
it due to some strange quirk in oUr 
military policy and programme? 

Sbrl Ragbaramalab: It is a question e 

of assessment of our requirements at 
that time by those in authority. 

Shrt Bari Vishnu Kamath: This iI 
hardly any answer to my queltion, 
Sir. You will kindly come to my 
rescue. I asked three alternatives in 
my question. 

Mr. Speaker: I also felt BOme diffi
culty in following him. 

Shrl Bari Vishnu Kamath: In 
following the answer? 
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Mr. Speaker: In following the ques
tion. It he puts a straight question, 
then certainly the answer would be 
IItraight. 

Shri Bari Visbnu Kamath: I wante4 
to know, what are the reasons for DOt 
ordering the manufacture of automa
tic weapons earlier? Was it due to 
either .. ' .. 

Mr. Speaker: Why should he give 
the answer also! 

Slirt Barl VlBhuu Kamath: The 
answer Is evasive. 

Mr. Speaker: Let the hon. MInister 
give the answer. 

Shri Baghurama.lah: Ordnance fac
tories produce according to the 
ftquirements of armed forces and the 
tlChedule of production then wu 
based on the then requlrements. 

Shri Bari Vlshau Kamath: What 
were the then requirements? Can we 
have a clear idea? 

Mr. Speaker: Does the hon. Mem-
ber want that the hon. Minister should 
llay that it was due to our ignorance! 
He can draw his own conclusions. 

Slirl Bart Visbnu Kamatll: It i.I a 
blunder. Even Mahatma Gandhi con
fessed his Himalayan blunclers. Why 
Ihould not the Government confess 
its blunder? 

Shri Daji: May I know whether our 
ordnance factories are self-contained 
in the matter of production of these 
automatic weapons or ill it a fact that 
aome parts have been formed out to 

.. certain private engineering firms for 
preparation and we only assemble 
them? 

Shri Barhuramalah: Effort. are 
being made In this as well as in other 
items of production to form out 
whatever can be done with precisioll 
by the civil sector. 

8hrt A. N. Vidyalankar: May I 
know what overall percentage of lell
sufficiency has been attained In the 
defence equipment! 

Shri Baghuramaiah: It ill an enor
mous subject, and it will depend upon 
the item in question. 

Shri Kashl Ram Gupta: May I know 
whether the quality of the items manu
factured by U5 match with the quality 
of the articles imported from outside? 

Sliri Bar1l1ll'lUllaiah: Definitely, yes. 

MDitary Awarda 

-as. Shri Barish Clwulra Ma'thur. 
Will the Minister of DefelICe be pleued 
to state: 

(a) whether highest military awam 
like Param Vir Chakra are acc:om

, panied by any financial ,benefits and 
if so, the nature and extent of such 
grants; and 

(b) if not, whether Government 
have examined any such proposal and 
to what effect? 

The Deputy MiDJster in the MIDI&-
try of Defence (Shri D. R. Chavan) I 
(a) and (b). A statement Is lald on 
the Table of the House. 

STATBMEHT 

Recipients ot Param Vir Chakra 
(other than Commissioned Officers) 
receive a monetary allowance of 
Rs. 50 p.m. from the Central Govern
ment. In addition. all recipients of 
Param Vir Chakra (including Com
missioned Officers) receive a lumpsum 
cash grant or land from the Govern
ments of the States to which they 
belong. The rates ot cash and land 
grants vary from State to State. 

Normally, recipients of Ashoka 
Chakra Class I are not entitled to 
monetary allowance. But recipients 
of awards of Ashoka Chakra Class I 
(other than Commissioned Officers) tor 
acts of gallantry in Naga Hill opera
tions and in Goa operations, perform
ed under battle conditions, are granted 
monetary allowances at the same rat~ 
as are given for awards ot the Param 
Vir Chakra. 

Shri Barish Chandra Mathur: 
According to the statement, Sir, it fa 




